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 ूबम्कल  ह
 जहा  तक  आपका  एतराज  था  वह  गुंडा  शब्द

 पर  था,  प्रिबिलेज  मोशन  गुथा  शब्द  पर  था  ry

 रुव्यवक्षण) आप  सुनते  क्यों  नही  है”
 So  far  as  the  word  ‘goonda’  is  concer-

 ned,  he  has  completely  denied  it.  Now  the
 other  word  that  is  Jeft  is  ‘goondai’.  1  have
 told  you  a  number  of  times  that  I  am
 going  to  examine  the  meaning  of  it.  If
 it  means  “goonda’,  you  will  be  allowed.

 SHRI  VASANT  SATHE  :  Then  reserve
 your  ruling,  examine  it  and  give  it  on
 Monday.

 MR.  SPEAKER  Shri  Dharam  =  Bir
 Sinha.

 13.47  hrs.

 PAPFRS  LAID  ON  THE  TABLE

 ANNUAL  REPORT  O1  REGISTRAR  OF  NEWS-
 PAPERS,  SI1ATEMENT

 THE  DEPUTY  MINISTER  हिच  THF
 MINISTRY  OF  DEFENCE  (SHRI  J.  B.
 PATNAIK)  On  behalf  of  Shri  Dharam
 Bir  Sinha.  1  beg  to  Iay  on  the  Tuble—

 13  A  copy  of  the  Annual  Report
 {Part  1)  of  the  Registrar  of  Newspapers
 for  India  on  Press  in  India.  1972.

 (2)  #  statement  (Hindi  and  Englhsh
 versions)  explaining  the  reasons  for  not
 laying  the  Hindi  version  of  the  above  Re-
 port  simultancously.
 {Placed  in  Library  See  No.  Lt.-4942/

 73]
 ANNUAL)  REPORTS  OF  GARDEN  RLACH
 WoaxsHors,  Mazacon  Dock,  Goa  ‘Sur.

 YARD  FoR  1971-72,  NOTIFICATION  UNDER
 Inoian  Sotpiers  (Liricganion)  Acr,  1925
 AND  Navy  (AMopT.)  REGULATIONS  UNDER

 Navy  Act,  1957,

 SHRI  J.  8.  PATNAIK  :  I  beg  to  lay  on
 the  Table—

 १)  A  copy  cach  of  the  following
 Oapers  (Hindi  and  English  versions)
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 under  sub-section  (1)  of  section  619A
 of  the  Companies  Act,  1956:—

 (a)  Annual  Report  of  the  Garden
 Reach  Workshops  Limited,  Calcutta.
 for  the  year  1971-72  slong  with  the
 Audited  Accounts  and  the  comments  of
 the  Comptroller  and  Auditor  General
 thereon.  {Piaced  in  Library.  See  Mo.
 LT-4943  /73}.

 (b)  Annual  Report  of  the  Mazagon
 Dock  Limited,  Bombay,  for  the  year
 1971-72  along  with  the  Audited  Ac-
 counts  and  the  comments  of  the  Comp-
 troller  and  Auditor  General  thereon
 {Placed  in  Library.  Sec  No.  LT-4944/
 73]

 ८१  Annual  Report  of  the  Goa  Ship-
 yard  Limited,  Vasco-la<;ama,  Goa,
 for  the  year  1971-72  along  with  —  the
 Audited  Accounts  and  the  comments
 of  the  Comptroller  and  Auditor  General
 thereon.  (Placed  in  Library.  See  No.
 17-4945}.
 (2)  A  copy  of  Notification  No.  SRO.

 77  «(Rind  and  Enghsh  vervons)  published
 in  Gazette  ot  India  dated  the  7th  April,
 1973  issued  under  section  3  of  the  Indian
 Soldicrs  (Litigation)  Act,  1925.  [laced

 m  Library.  See  No.  LT-4946(73]}

 (3)  A  copy  of  the  Navy  (Prescribed
 Officers)  (Amendment)  Regulations,  1973
 (Hindi  and  Enghsh  versions)  published  in
 Notificution  No.  5.२0  80  in  Gazette  of
 India  dated  the  14th  Apni,  1973,  under
 section  185  of  the  Navy  Act,  1957.
 [Placed  in  Library.  See  No.  LT-4947/73}

 (interruptions)

 MR,  SPEAKER  :  As  for  the  meaning
 of  the  word  ‘goondai’,  I  am  keeping  the
 decision  open  so  far  as  ‘goondai’  is  con-
 cerned.  I  have  given  my  ruling  on
 ‘goonda’.

 Review &  ANNUAL  REPORT  जर  MYSORE
 tnonw  के  Sram.  Lo.  vom  1971-72,

 THE  DEPUTY  MINISTER  IN|  THE
 MINISTRY  OF  STBEL  AND  MINES
 (SHRI  SUBODH  HANSDA)  :  I  beg  to


